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Appendix II  

Details of other entities in the promoter group 

Name 
of the 
entity

* 

Percentage 
of 

shareholdi
ng by the 
individual 

promoter in 
the 

concerned 
company 

Date of 
incorporati

on 

Nature 
of 

busines
s 

activity 

Registere
d Office 
address 

PA
N 

no. 

TA
N 

No. 

CI
N 

no. 

Incom
e tax 
circle 

to 
which 

the 
entity 

belong
s to 

Name 
of the 

regulat
or 

Registrati
on details 
in case the 

entity is 
regulated 

by 
SEBI 

Bank, 
branch 

and 
account 
number 
(includin
g credit 
facilities 
and non-

fund 
based 

facilities 
availed) 

As on March 
31, -- 

-- 
 

Proposed 
shareholdin

g in the 
bank 

Total 
asset
s (Rs. 

in 
crore

) 

Total 
revenu
e (Rs. 

in 
crore) 

In Rs. In 
% 

                                
                                
                                
                                
                                
                                
                                

 *(including previous names, if any)  

  


	Chapter I: ‘On tap’ Licensing of Universal Banks in the Private Sector
	A. Preamble
	B. Definitions
	C. Guidelines
	C.1 Eligible Promoters
	C.2 ‘Fit and Proper’ criteria
	C.3 Corporate structure
	C.4 Minimum voting equity capital requirements and pattern of shareholding in the bank
	C.5 Regulatory framework
	C.6 Foreign shareholding in the bank
	C.7 Corporate Governance, Prudential and Exposure norms
	C.8 Business Plan for the bank
	C.9 Other conditions for the bank
	C.10 Additional conditions for NBFCs promoting / converting into a bank

	D. Procedure for application
	E. Procedure for RBI decisions

	Chapter II: Voluntary transition of Small Finance Banks to Universal Banks
	A. Background:
	B.  Provisions

	Annex I
	A. Additional information to be furnished by the Promoters along with relevant supporting documents
	A.1 Existing Structure
	A.2 Proposed Structure
	A.3 Project Report
	A.4 Any other information


	Appendix I
	Self-declaration from the main individual promoter of the promoter group
	Undertaking
	Form I
	Form II
	Form III
	Form IV
	Form V
	Form VI
	Form VII
	Form VIII
	Form IX

	Appendix II
	Appendix III
	Form X
	Form XI


